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fltr Glulilfl llIGII GOUNIII EUtilltil
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

IOII ItGtil0x
Dated Guwahati the lq APril, 2023

HC. -17 t202313357/A. Shri

Chandmarl, Guwahati is transferred
Shri Mridul Kumar Kalita, elevated as

Pranjal Das, Special Judge, CBI & NIA, Assam,

and posted as District & Sessions ludge, Jorhat, vice

Additional ludge, Gauhati High Court, Guwahatl.

shri Das will hand over charge of his court and office to the Special ludge, cBI,

Assam, Addl. court No. 1, chandmari, Guwahati and proceed to join his new assignment

immediately.

HC. -17 t2023133sa/A. Shri Sanjeev Kumar Sharma, District & Sessions Judge,

Kokrajhar is transferred and posted as Special Judge, CBI & NIA, Assam, Chandmari,

Guwahati vice Shri Pranjal Das transferred'

shri sharma will hand over charge of his court and office to the Addl. District &

Sessions Judge, Kokrajhar and proceed to joln his new assignment immediately'

HC.VU-17/2023l3359/A. In partial modification to this Registry's earlier Notification No.

HCVl-t?t2OZ3l2118 dated 10th March, 2023, Smti Nirmali Talukdar, Principal Judge, Family

court. No-III Kamrup(M), Guwahati is transferred and posted as the District & sessions

Judge, Kokrajhar vice Shri Sanjeev Kumar Sharma transferred.

smti Talukdar will hand over charge of her court and office to the Principal Judge,

Family court. No{ Kamrup(M), Guwahati and proceed to join her new assignment

immediately.

HC,Vtt-L7 l2o23t3360t A In partial modification to this Registry's earlier Notification No.

HC.VI-I?12023120241 dated 10th March, 2023, Shri Biprajit Roy, Addl. District & Sessions

Judge, Dhubri, is transferred and posted as the Member, MACT, Dhubri vice smti Bijay

Lashmi Boruah transferred.

Shri Roy will hand over charge of his court and office to the District & sessions ludge,

Dhubri and proceed to join his new assignment immediately.

HC.Vtt-t7 t2023t336tl A Shri Kaushik Hazarika, Addl. District & sessions Judge, Baksa,

Mushalpur is transferred and posted as the Member, I4ACT, Nagaon vice Shri Roushan Lal

transferred.

shri Hazarika will hand over charge of his court and olfice to the District & sessions

Judge, Baksa, Mushalpur and proceed to joln his new assignment immedlately.
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1. Shri Biprajit Roy
2. Smti Ayushree Shravan

HC.Vtt-L7t 23t336 A, The joining period of the Chain of Officers connected with this
transfer order has been extended accordingly.

By Order,
>dl' Ko.r.14 64,t44-lr

REGI R (VIGI NCE)

Memo No. HC.Vll-L712023/ 3366-3390 /A. Dated 19.04.2023
Copy to:-

1. The L.R.-cum-commissioner & secretary to the Govt. of Assam, Judicial Depaftment,
Dispur, Guwahati for information and necessary action.

2. The commissioner & secretary to the Govt. of Assam, Legislative Department, Dispur,
Guwahati.

3. The Principal Accountant General (A&E), Assam, Maidamgaon, Beltola, Guwahati.4. The District and Sessions ludge,_
5. The Registrar-cum- Principal secretary to Hon'ble the chief Justice, Gauhati High court,

Guwahati
6. The Principal Judge, Family Court, No. I, II & III, Kamrup, GuwahaU/ Cachar, Silchar/

tsarpeta/Dhubri/Nalbari.
7. The Special Judge, CBI & NIA, Assam, Guwahati.
8. The Member-Secretary, Assam State Legal Services Authority, Guwahati.
9. The Special ludge, Addl. CBI Court, No. I, II & III, Assam, Chandmari, Guwahati.
10. Shri Pranjal Das, Special Judge, CBI & NIA, Assam, Chandmari, Guwahati.
11. Shri Sanjeev Kumar Sharma, District & Sessions Judge, Kokrajhar.
12. Smti Nirmali Talukdar, Principal Judge, Family Court. No-III Kamrup(M), Guwahati.
13. Shri Biprajit Roy, Addl. District & Sessions Judge, Dhubri.

HC'V,-,7 r 2023r3362t a smti Ayushree shravan, under secretary, Assam state Legar

ff;l;:?*H",.i:t;. 
is transferred and'posted ; M;;;ifr N;. 1, Jorhat ,,." srti pius;i,."

smti shravan wi, hand over charge of her court and office to the Member Secretary,Assam state Legar services Authority and proceed to p, r,"'. new assignment immediatery.

Hc,vll-L7l2023l396gr A smti_pragyashree chetia, Munsiff No. r, Jorhat is transferredand posted as Munsiff No. 2 vice Shri Bhaskar Das transferred.

smti chetia wilr hand over charge of her Court and office to the Addr. District & sessronsJudge, Jorhat and proceed to join her new assignment immediately.

Hc,ull'L712o2313364t A. The foflowing officers of the Assam Judiciar service are notentitled to Travelling Allowances in the spirit of sR 241 in Division XII of the Fundamental
Rules and Subsidiary Rules as per Clause -9 of the Transfer policy for the Judicial Officers of
Assam, issued on t7 .12.2021:-
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14. Shri Kaushik Hazarika, Addl. District & Sessions Judge, Baksa, Mushalpur'

15. Smti Ayushree shravan, Under secretary, Assam state Legal services Authority.

16. Smti Pragyashree Chetia, Munsiff No. 1, lorhat'
17. The Chief Judicial Magistrate,
18. The Additional Chief Judicial Magistrate, Tinsukia.
19. The Joint Registrar , Gauhati High Court, Guwahati.

20. The Deputy Registrar , Gauhati High Court, Guwahati

21. The Private Secretary to Hon'ble Mr. Justice / Mrs. Justice

Gauhati High Court, Guwahati
22. The Administrative Officer (J) Gauhati High Court, Guwahati

23. The Project Manager, Gauhati High court, Guwahati for uploading in the Gauhati High

Court website.
24. The C.A. to Registrar General / Registrar (Admn.) / Registrar (vigilance) / Registrar

(Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati.
25. The Deputy Director, Prlnting & Stationery, Assam Govt. Press, Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette.

tqh\"r-
REGISTRAR (VIGILANCE)

GAUHATI HIGH C URT, GUWAHATI


